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Raiiway Out Agency at Jagadhari

2000. SHRI S. M. KRISHNA: Will
the Minister of RAIL. WAYS be pleas-
ed to state:

(a) whether any guidelines have
been laid down for grant of Railway
Out Agencies on Northern Railways;
if so, what;

(b) the manner in which these Out
Agencieg are al otted; whether these
are for a gpecified period or for life-
time of the agent;

(c) the manner in which the Out
Ageoney at Jagadhari town was given,
its terms and conditions, gu- .fications
of the present agént, since how long
he is holding the agency and neriod
for which Out Agency hag been ol €.
ted to him;

(d) whethey the present cut gent
in Jagadhari town js indulging in
malpractices and chaigirg a promium
for each out-going and in-coming
parcel;

(e) if so, whether Goveinment p1o-
pose to get the matter investigated
«nd take necessary action 1o stop such
m. practices; and

(f) if not, the reasors thereior?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, The ex-
isting guidelines for grant of Rail-
way Out Agencies provide for sub-
mission of Income Tax clearance cer-
tificate aud the proof for sound finan-
cial standing including transport ex-
perience of the applicant. The traffic
justification for opening an Out Agen-
v is also taken into :unsideration.

(b) Applications for Out Agencies
are invited through the Press and the
co.xtre t there for is awarded ‘or a
limited period initially not exceeding
3 years. The contracts are renewed
for a further specified term on satis-
factory performance of the contractors
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daiing the previous term. No con-
tract for Out Agency is given for life
time,

(¢) Contract for an Out Agency at
Jaadnaar Yown (Haryana) on Nor-
thern Railway was awarded in 1970
for a peiriod of 3 years to M/s Saral
Kumar Sita Ram for carrying out the
functions of an Out Agency in respect
of Parcels and Goods in small as well
as Wagouas load both inwarg and out-
ward. The Out Agent had execuled the
standarq form of Agreement with the
Railway Administration on the Dbasis
of cartage rates tendered by him and
accepted by the Northern Railway.
The contract of Jagadhari Out Agency
in favour of M/s. Saral] Kumar Sita
Ram was renewed in 1973 and again
in 1976, on the same terms and con-
ditions, The term of the last contract
executed in 1976 will expire on
15-8-1981.

(d) to (f). A complaint alleging
malpractices indulged in by the Out
Agent at Jagadhari Town has been
received by the Northern Railway Ad.
ministration which is under consider-
ation of the Vigilance Organisation.

Promotion Channel of Cabinmen

2001. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of RAILWAYS
be pleased to state:

(a) whather Cabinmen in the
Indian Railway ; have any dircct chan.
nel af promotion; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN TIIE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) Channels of promotion have
been laid down by the various Rail-
way Administrations in consuitation
with their recognised Unions. As
local conditions vary, some differen-
ces in the channel of promotion ob-
tain on different Railways, However,
generally, Cabinmen Grade 11 in scale
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Rs, 210—270 (RS) are promoted as
Cabinmen Grade I in scale Rs. 225—
308 (RS). They are eligible for fur-
ther promotion as Assistant Station
Masters and Assistant Yard Masters.
in scale Rs, 330——560 (RS) subject to
fulfilment of certain qualifications.
Further Channel of promotion is also
available to posts of Station Masters

etc.

Double-Way Tunnel hetween Asansol
and K, T. Road

2002. SHRI SAIFUDDIN CHOU-
DHURY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government are aware
that the condition of the tunne] from
Asanso] Railway Station to K. T. Road
is in a serious condition:; and

(b) if so, the steps taken by Govern-
ment to construct 3 doub'e-way tunnel
there? ‘

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) The subway
under the frack (consisting of two
lanes of traffic under the two arches
is maintained in a safe condition.

(b) Does not arise,

Declaration of Ballasore.Kharagpur
Road as Nationz)] Highway

20012 STTRI BRAJAMOTTAN MOT{AN-
TY: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

{a) whether Government of Orissa
has place? any proposal for declara-
tion of Balacore-Kharaspur road as
National Wishway in view of the
fact the road is an inter-State com-
municaticn and commanding econo-
mic importance; and

(b) the reasons why the proposal
has not so far been accepted by the
Central Government?
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THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) Yes.

(b) Due to financial consraints
and other priority considerations, it
is not possible to declare any new
road as a National Highway. This
also applies to the road in question.
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